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Title: Need to amend the Prohibition of Child Labour Act to save exploitation of children in the country.
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At this stage, Shif Dharmendra Yadav, Shri Adhir Ranjan Chaudhary and some other hon. Members came and stood on the floor near the Table.
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HON. SPEAKER: Please go back to your seats.

...(Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 1230 hours.

...(Interruptions)

The Lok Sabha then adjourned till Thirty-Minutes

past Twelve of the Clock.






